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New online portal to simplify food licencing
norms
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Panaji: A new online platform has been introduced for food operators to apply for and renew
registrations under the Food Safety and Standards Act (FSSA), 2006.
The Food Safety and Standards Authority of India has launched a cloud-based, upgraded food
safety licencing and compliance online platform called the Food Safety and Compliance
System (FoSCos), replacing the Food Licencing and Registration System (FLRS) which was used
for applying and renewing licenses and registrations under FSSA.

The new online platform is conceptualised to provide a one-point stop for all engagements
with food business operators with the regulatory department for matters relating to licencing,
renewals, modification, and inspection, as well as with provisions to file annual returns.

For food operators in the manufacturing business, the system offers a paradigm change in the
shift of methodology of licencing.

This is expected to help manufacturers endorse their products as per the list of standardised
products under FSSA, in the licence product category

According to the old FLRS system, for a manufacturer of a particular product like “carbonated
water”, the FLRS system would ask to endorse a general beverage category to your license.
This new system allows endorsement of exact product in case of all standardised products,
and in case of non-standards products, manufacturers will have to opt for proprietary foods
category.

The existing manufacturers, re-packers and relabelers will have to make the necessary change
to their existing licence by logging in to the new system using the existing user credentials,
same user Id and password as used in FLRS, and make the necessary endorsement and
modification to their existing license for product category before December 31, 2020, without

paying any licence fee.
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